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Railway crossing to Railway quarters, 
in village Mandawali, Fazalpur, Delhi- 
92; 

(b) if so, the details thereof; 

(c) whether it is also a fact that 
there is. a move to drop the above 
prdposal; and 

(d) if not  by when the construc- 
tion work is likely to commence and 
its, completion schedule? 

THE MINISTER OF URBAN DE- 
VELOPMENT (SHRIMATI SHEILA 
KAUL); (a) to (d) The reformation 
is being  colleated and will be laid on 
the,,Table of the Sabha. 

Demolition    of   Temporary Structure 
of  Midicle   School     in Mayur Vihar 

2421. SHRI  CHATURANAN MISH- 
RA: Will the Misister of URBAN DE- 
VELOPMENT be pleased to state: 

(a) whether it is a fact that a tem- 
porary Structure- of the Government 
Co-educational Middle School in 
Pocket 'B' Mayur Vihar Phase-II, 
Delhi has recently been, demolished by 
Delhi Development Authority; 

..(h)   if so, the details thereof; 

(c) the names of the officials who 
took decision' and ordered its demoli- 
tion; 

(d) whether the school authorities 
Education Department, Delhi was   in- 
formed of the decision; and 

(e) if so, the details- thereof? 

THE MINISTER OF URBAN DEV- 
ELOPMENT (SHRIMATI SHEILA 
KAUL): (a) to (c) Yes, Sir. Delhi 
Development Authority has reported 
that on receipt of complaint from the 
Mayur, Vihar, Residents Welfare Asso- 
ciation, unauthorised tants put up by 
the School on DDA land were remov- 
ed on 13-11-1991. Delhi Develop- 
ment Authority has also  stated that 
officers of the rank of Deputy Direc- 
tor and Eecutive Engineers are em- 
powered to takes action against en- 
croachment unauthorised construction. 

(d) No, Sir. Since the Education 
Department, Delhi Administration did 
not apply for allotment of the site. 

(e) Does not arise in view of reply 
to part  (d)  above. 

 


